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Will the Minister of FINANCE be pleased to state:

(a) whether the Expert Group constituted by the Union Government to propose a draft for revised and simplified income tax law has
submitted its report; 

(b) if so, complete details of the report; 

(c) whether the Group has recommended protection of interests of donors in their report; and 

(d) if so, the details thereof?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE: (SHRI S.S. PALANIMANICKAM) 

(a) The Expert Group constituted to re-write the Income Tax Law is required to submit its report by 30.04.2006. 

(b) to (d): Does not arise in view of reply to (a) above. 
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